
CHANDRAS'EKHAR) :' (a)' The Child
ren Act, 1960 (Central) wbich is 
a~t4CaMoe to all the Union Territories 
~s il'r\enCled suitab'y in 197~ to plug 
the loopholes in the Act. The imple
mentation of the Children's Al:ts and 
tke welfare m:aaures for juvenile 
delinquents come under the pur.,iew of 
the State Governments. 

I (b) Presently, thet e is no proposal 
to constitute a r-.ational Commission 
on the problem of children. 

Purchase of Ships from Foreign 
Shipyards 

,a11S. SHRI AMAL DATTA,: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(8) the reasons behind Govern
ment's decision to purchase ship from 
the foreign sbipyards instead of setting 
up of a shipyard compl eX in tbe 
country, which wou~d save the foreign 
currency as welf as fUlfil our demand 

, and provide jobs to the unemployed 
person.) ; 

(b) whether Government propose 
to cpange its decision; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISfRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI) : 
(a), (b) and (c) : Permission to shippina 
compan ies to purchase ship from 
foreign shipyards is given aft cr 
thoroughly examinirg a]1 aspects like 
tbe capacity/capability of Indian ship
yards to build such ships, the pari 
passu obligation of the shipping 
companies, the lime to be taken by 
,he Indian ~hipyards to buil~ the ship, 
the terms of deferred credit offered by 
the forejgn sb ipyard, the p:'ice rcqu ir cd 
to be paid to tbe foreign shipyard vis
a·vis the price of indigenous shipyard 
etc. It has not been possible to set 
up an additional shipyard as it is not 
possible to provide funds at this sfage, 
due to budgetary constraints and other 
!rational priorities. 

Power 'i .. aee ant De,elo~ , , 
Corporation . .. "I 

2726. SHR:IMATT 1 AYANTI 
PATNAIK: Win the Minister of 
IRRJGA 1ION AND POWER. be pleased 
toatate: ' ; 

, ' 

(a) whether Government have a 
proposal to sct up the Power Finance 
and Development Corporation during 
the current Financial Year: 

(b) if so, the reasons of the aeUiy 
in implementing the above propa~l ; 
~d , ' 

(c) what specific roles are gOinl to 
be played by the above pow~r finance 
and development corporation' 'in 
taking up new projects 1 ' 

THE MINISTER OF STATE tN 
THE DEPARTMENT OF POWER 
(SHRI ARUN NEHRU): (a) to (c) : A 
proposal to set up a Power Finanr;. 
Corporat ion is under cxaminat ion. 

Proposal to Establish lnternatioaal 
Hindi University 

2727. SHRI CHIl'ITAMANI 
PANIGRAHI: Will the Minister of 
EDUCATION be pleased to state: 

(a) whether there is any prcaposal 
before Government to establish Iater~ 
national Hindi Uli iversity ; 

(b) if so, its Iocat ion and the 
amount atJocated for it ; and 

(c) the other detail~ thereof 1 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) A 'proposal 
to eSl<1bl ish a., I'lte rnational Hindi 
University h;lS been i.,cluded in the 
Seventh Plan proposals of the Minis!r, 
of Education. These proposals bave 
yet to be approved by the PJarinirij& 
Commiision. 

(b) and (c): Decisions about there 
will have to uwait the appr'ova) oftlle 
proposal. 




